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Meeting of Indo-Nepal Secretaries Committee 

* 102. SHRI BHOGENDRA JHA : 
Will the Minister of IRRIGATION be 
pleased to refer to the reply given to Starred 
Question No, 902 on 5 May, 1983 regarding 
Meet ing of Indo-Nepal Secretaries Committee 
and state: 

(a) what were the specific decisions 
arrived at in the la  t meeting of the Secreta· 
ries' Committee with regard to the construc-
tion of multi-purpo e darns over rivers Kosi 
at Barahkshetra near Kamla at Sesapani and 
over river Bagmati at Nunthar ; 

(b) whether detailed investigations 
and studies of the above projects have since 
commenced and further talks held ; if so, 
details thereabout ; and 

(c) what pecific steps are being taken 
to expedite the above projeots in the interests 
of both the countries? 

THE MINISTER 0 STATE OF THE 
MIN[STR Y OF lRRIGATION (SHRI 
RAM NIWAS MIRDHA) : (a) to (c) The 
Nepale e side informed that a study for pre-
paration of a master plan for the Kosi basin 
had been commissioned by them and that 
the proposal for Kosi High Dam at Barak· 
shetra would be examined in tho overall 
perspective of the development of water 
re ources of the entire Kosi basin. It was 
also stated that the feasibility study of the 
storage dam at Nunthar on the Bagmati 
had not yet been completed. In regard to 
Kamla, it was indicated that any specific 
request on a specific mUltipurpose 
project would be examined taking 
into account the requirements of India. 
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No further information in regard to 
the project investigation and studies done by 
Nepal, is available. After the April 1983 
meeting no further meeting of Secretarie 
has been held. The project si tes are located 
in Nepal territory. Government of India is 
continuing its efforts to pur uade Nepal to 
expedite the above projects. 

SHRI BHOGENDRA JHA : The reply 
of the hon. Minister i not only inadequate 
but also mi leading. I will refer to the 
reply given on 26 April, 1983 by the Minister 
of Energy in this very Hou e to the Unstar-
red Question No. 8709 where details of the 
three projects are given i.e. Isapani dam 
over Kamla, Nunthar dam over Bagmati 
and the proposed dam over Kosi and Barak. 
For hi information I want to say that] 
have personally gone and I seen the Godar 
Barrage already constructed by Nepal and 
the construction of multi-purpose dam over 
River Bagmati not at Nunthar but just about 
2 kms above the National Nepal Rajpath. 
What I want to say is that thi sort of mis-
leading reply in the House will neither help 
the country nor the Governmen t. J t imply 
creates misunderstanding with the Govern-
ment of Nepal. That is why, I want to 
know whether the Planning Commission and 
the Irrigation Ministry have sanctioned what 
i known as Bagmati Master Plan costing 
about Rs. 186 crores and Advara Raju project 
on the same river costing about Rs. 225 
crores where only earth work or flood work 
has been undertaken and this is repeated 
every year. Nepal with the help of World 
Bank ha got approved a multi-purpose dam 
about 20 miles up tream. The fault is our , 
because by our con tructing a barrage at 
Rajnagar, Gaur Bazar the district headquar-
ters of Nepal, was washed away and 40 
person died in floods overnight. This was 
our mischief without any benefit to the peo-
ple but only to help the contractors, some 
politicians and engineers. I want to know 
whether you can solve this problem without 
consulting the Nepal Government; if not, 
why was the Government of Nepal not con-
su1ted ? ..... (Interruption) 

MR. SPEAKER 
where. 

Please stop ome-

SHRI BHOGENDRA JHA : Sir, he 
misleading the House ...... . 

MR. SPEAKER : Please put the que-
tion. 

SHRIBHOGENDRA JHA 
to know whether. ..... 

I want 

MR. SPEAK R  : How many times you 
will want to know? 

SHRI BHOGENDRA JHA : Whether 
they are going to coordinate with the 
Government of Nepal for the mu]ti-purpo e 
dam? 

SHRI RAM NIWAS MIRDHA : There 
is no que. tion of giving any m.is]eading 
reply to the question whicQ the hon. Mem-
ber has put. I clearly said at what stage 
the discussions with the Government of 
Nepal are. We are in touch with them. 
In the meeting at Secretaries level, we tried 
to get details about these projects from 
Nepal. But they did not give us the infor-
mation regarding investigation that had 
been carried out in their area. We are asking 
for a fresh meeting of the Committee of 
Secretaries so that this could be taken on in 
a further way. These river flow, like some 
other rivers, from Nepal to India. They 
do bring lot of silt and flood in our terri-
tory. Therefore, we are very keen to co-
operate with the Government of Nepal in 
arnvmg at certain arrangements which 
would prevent these calamities in our country 
and in their country. We want to take up 
this matter further when the Committee of 
Secretaries meets. 

As regards flood control and irrigation 
projects at River Bagmati, the Bihar Govern-
ment prepared a project, which has been clea-
red by the Planning Commission. They are 
proceeding with the construction of a 
barrage. 

SHRI BHOGENDRA JHA: On the 
same Bagmati river two projects have been 
taken up costing about Rs. 225 crores and 
Rs. 196 crores. One is for some purpose and 
another one is for undoing that purpose. The 
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loot will be there to our detriment. Why do 
you not coordinate with the Nepal Govern-
ment? Otherwise, it wiII create ill-feeling in 
Nepal. 

So Rs. 410 crores you are sanctioning 
for ... (Interruption) 

MR. SPEAKER: Are you against two 
dams? 

SHRI BHOGENDRA JHA: I want 
to combine them with the multipurpose dams 
which will give  us power. 

MR. SPEAKER 
dams about 29 times. 

I have seen river 

SHRI BHOOENDRA JHA: No harm, 
Sir. That is way he is not talking of dam. 
he is talking of simply flood control measures 
without the dam. I want to ask one thing. 
In this very House on 9th August, 1982, 
while replying to a starred Question No. 414, 
his predecessor, the late Kedar Pandey had 
stated that at political level the talks will 
take place. I want to know  whether any 
steps have been taken for that and if not, 
whether they are going to be taken so that all 
these collective problems of flood, drought 
and power are solved at the same time? 

SHRI RAM NIWAS MIRDHA: Sir, 
, I will again repeat that there is no question 
of mia-informing the House or the hon. 
Member. The facts are very clear. All 
these rivers flow from Nepal to our territory 
and the best possible way of meeting the 
flood menace in our country is to have a 
high dam in Nepal. We are cons~antly in 
touch with them and all 1 can say is not 
much progress ha been made uptil now but 
. we are pursuing our effort and I hope the 
next meeting of Secretaries would produce 
some result ... (Interruption). 

MR. SPEAK R: That is all now. 
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:qT~ ltCfi iii ttlT ~) liT ~TGT iii tl1T ~f, 

f\ifij"~ \Ff~ ~T~ it \iff arT\if fGCFCfiCf ~) 

~~r ~, ~ +rr CfilT ~ \ifT~ arR ~lTTt lf~ 

+rr Gf~ Cfir f~~fCf CFlT ~ iifm I \iff iiR-
~Tlf ~~ (fi~ ~ ~, ~T ~~~ ~Cfi~ 

~lT ;:'!1T;:;J' ~n: ~ ~lCf~ ~ ~~ ~ I 

S!;fT ~T" fq~T« ql«qT~: ar+rr CfCfi 

CFf~ ~lffCf ~~T g-{? 

~~1:f~ ,,~~ : \j~~ ~CfT f~T fen 

ar+rT CfCfi Cfif{ >riffCf ~~T ~{~ I 

~ ~T" fq(l:(T« q'1'«ql~: CF1T ~QT 

g-{? +rn~Cf ij""{CfiT"{ ~~ f~~ Gftrr~, SflffCf 

~ ~~ if;' f~iT I 

SHRI MADHA VRAO SCINDIA: Sir, 
in 1980, the then Indian Foreign Secretary 
Shri R.D. Sathe had suggested the setting up 
of a Joint waters Review Committee which 
would have, among t its terms of reference, 
not simply the examination of specific no-
going projects but also it would be entrusted 
wHh the task of looking 50 years ahead. 
'fhii I think was an excellent proposal. I 
would like to know whether the Indian 
Government have considered this proposal, 
whether you have taken it up with the Nepa-
lese Government and if not, when are you 
considering taking up this proposal with the 
Government of Nepal? 

SHRI RAM NIWAS MJRDHA: We 
in the Ministry of Irrigation are not aware of 
any such proposal having been made to the 
Government of Nepal. All that we are 
doing is that we are pursuing it at the vari-
ous levels with the Government of Nepal. 
It is in their interest and in our interest that 
the rivers flowing from Nepal to India are 
studied in A collective way for the purpose of 
taking up projects. 

SHRI MADHA VRAO SCINDIA : 
What about the Waters Review Committee 
suggested by the former Foreign Secretary? 

SHRI RAM NIWAS MIRDHA : The 
Ministry of Irrigation is not aware of such 
a proposal. 

SHRI MADHA VRAO SCINDIA : The 
former  Foreign Secretary did make such a 
suggestion. 

SHRI RAM NIWAS MIRDHA: The 
Ministry is not aware of such a proposal. 

SHRI C. P N. SINGH: From what 
the hon. Minister is saying there seems to be 
some prob lem, as far as the vario us project , 
Dot only irrigation projects, with Nepal go. 
Why this low key? Why can't the Minis-
ter have a senior or political delegation go to 
Nepal, becau e the entire north-eastern UP 
and Bihar are served by the waters coming 
from Nepal? 

DR. SUBRAMANIAM SWAMY : Mr 
Scindia's brother-iil-law is the Irrigation 
Minister in Nepal. So, he should go. 

SHR I C. P. N. SINGH: It is not 
only irrigation but al 0 power projects. 
There is aJ 0 a lot of lime slone there. Will 
the Minister kindly take it up with the 
Secretary of the xternal AfTairs Ministry? 
If a number of senior delegations have been 
sent to Banglade h, why not to Nepal? 

SHRI RAM NIWAS MIRDHA: I 
will repeat the same reply. The Irrigation 
Ministry is not aware of any such proposal 
having been made. The External Affairs 
Ministry could be addre sed in the matter. 

SHRl C. P. N. SINGH: Sir, I have 
asked a specific question. 

P."TT ~T~ fq~T~ 't'~~T" : ap;lTel 

lT~T~ I ~~ -~T"{ lf~ Cffflr:r ~oCfT t ~fCfi'l 
flTf~~c~ f~i ~QT QTa- ~ I crT ~~ 

Cl)"{~ r.fiT CflTT %TlfGT ~? 

'A~"lt~ "'~)tlt: Cf~!(=t:f.:r 'ZCfi~;:f~ 

tt9)tf~T fllf'1f~T ~ ~Tt if ~~T lflfT ~ ~ff -

trnil flTf~~"{ Cfi~a- ~ f~ ~~ ~ij"~T q'CfT 

~~T~ I 
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When he has not got the facts, how can 

the Irrigation Mini ter answer it ? 

SHRI RAM NIWAS MIRDHA: No, 

] am not aware of it. 

SHRI ATAL BIHAR I VAJPAYEE: 
The proposal was made by the former 

Foreign Secretary. 

MR. SPEAKER: Might have been. 

SHRI AT AL BIHARI V AJPA YEE : 
Are we to understand that the Minister of 
Irrigation is not aware of that proposal? It 
is something very strange. He could say 
that no .uch proposal was made; then we 
can understand it. But he says he i not 
aware of it. 

MR. SP AK R It mean that he is 

not aware of that. 

~T ~T~ fq~T~ qT~qT~ 

~) Cf1T 'EfTeHH :q~ ~r ~ I 

SHRI ATAL BIHARI VAJPAYEE: 
You reprimand him for his ignorance. 

MR. SP AKER: Why should I ? 

~T "{TIf fq~T~ qT~T~ : ~ij' en~ 7f 

alTq ~F3'ij' ~r fq~~r ~p:p.fT~r CPT qf~ I 

3TTq-~ qcrr:q~ ijfT~ifT I 

MR. SP AKER: It was done by the 
Foreign Secretary. It is not brought to his 
notice 

Swelling Slum Population in Bombay 

*103. SHRI R. R. BHOLE: Will the 
Minister of WORKS AND HOUSING be 
pleased to state : 

(a) Whether the slum population in 
Bombay rose from 28.5 lakhs in 1976 to 45 
Iak hs in 1982 and whether every day 300-400 
fami lies enter Bombay ; 

(b) whether 90 per cent of these fami-
lies belong to non-Maharashtra States e pe-
cially Tamil Nadu, Andhra and Kerala and 
whether the local tax-payer has to spend Rs. 
4100 0/-for providing public amenities and 

other services ; and 

(c) how much amount was provided in 
1981-82 and 1982-83 for housing the slum 
dwellers and for houses for local residents 
by India? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF WORKS AND HOUSING 
(SHRI MOHAMMED USMAN ARI) 
(a) According to a census conducted for 
Greater Bombay in 1976, a population of 
28.45 lakhs lived in slums. No preci e infor-
mation regarding the increase in slum popu-
lation by 1982 and the daily migration into 
Bombay is available. 

(b) Definite information on the State-
wise composition of the  migrants to Bombay 
i not available. In respect of identified 
slums, the State Government is implementing 
the programme of environmental improve-
ment of slums through provisions made in 
this State and Municipal budgets. 

(c) Slum improvement and housing i 
a State subject. No fundswere provided in 
the Central budget for housing slum dwellers 
and other residents during 1981-82 and 1982-
83. 

SHRI R. R. BHOLE: The problem 
of slums is a very distressing problem in the 
city of Bombay, specially because the popu-
lation of Bombay is increasing daily by 300 
to 400 families. It appears the Government 
unfortunately has no figure for the year 1982. 
The figure which it has is the stale figure of 
1976. 

I wish the Government of India is 
abreast with all the data regarding the 
migration of people into Bombay. Sir, it 
appears that my figure is correct becau'e the 
Government says that my first figure is 
almost correct. 

My question is very important from one 
point of view. I know it j a very trickli.h 




